- —. T Y@YW

Stateme i i
ntshowing category-wise Institution, disposal and pendency of this

| !-Ion'ble High Court for the month of February, 2026
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CY AS ON
CATEGORIES INSTITUTION | DISPOSAL :::2!25:26 AS PER
ISHiCo SOFTWARE
CIVIL CASES
Regular First Appeal 253 739 19723
Execution First Appeal 9 1 49
Regular Second Appeal 495 620 49785
Execution Second Appeal 10 12 180 ]
First Appeal from Order (MACT) 555 896 49993
First Appeal from Order (Misc) 230 239 12796
First Appeal from Order (Matrimonial) 2 9 1138
Second Appeal from Order 15 0 136
Civil Revision 1022 1223 17602
Civil Writ Petition 3637 3268 82806
Letters Patent Appeal 320 331 7507
Election Petitions 0 0 40
Recreminatory 0 0 1
Probate 0 0 9
Matrimonial Reference 0 0 0
Income Tax Cases 0 0 0
Income Tax Appeals 54 44 1546
Sales Tax Reference / GSTR 0 0 3
Sales Tax Cases 0 0 0
Sales Tax Appeal 1 2 62
Wealth Tax Cases 0 0 0
Wealth Tax Appeal 0 0 2
Gift Tax Cases 0 0 0
Gift Tax Appeal 0 0 0
Estate Duty Cases 0 0 0
Central Custom Excise Salt/ 6
Custom Appeals 50 75
Central Excise Cases 0 0 0
Central Excise Act 2 0 86
Interest Tax Appeals 0 0 0
Vat Appeals 3 20 343
General Vat Reference 0 0 1
Vat Revisions 0 0 6
Vat Case 0 0 0
Control Referencelincome Tax
Reference/Wealth Tax Reference/Gift
Tax Reference/Excise Duty 0 0
Reference 2
Civil Reference 1 0 8
CLAIM 0 0 0
Civil Original 0 0 15
Civil Contempts 486 703 4572
Contempt Appeal Civil Petition 5 9 58
Arbitration Cases 52 o7 308
Execution Liquidation 0 0 0




2 0 53
0 12 19
" [x-Objection 31 173 2886
'fmncation 183 227 1035
Mlications 94 114 1612
PMLA-APPL 5 0 47
PBPT-APPL 2 0 5
0 0 8
FEMA-APPL
PR 0 0 0
Civil Suit (0S)
7473 8789 254517
Total of Civil Cases
CRIMINAL CASES
CRL. APPEALS (D.B.) 170 73 1914:)219
CRL. APPEALS (DB.A.) 73 16 3
CRL. APPEALS (SB) 384 164 61979
CRL. APPEALS (S.BA) 15 38 1378
CRL. REVISIONS 306 306 19284
CRL.REVISIONS (FAMILY) 181 127 3521
CRL. WRITS 1229 1314 1450
MURDER REFERENCE 0 0 23
CRL. ORIGINAL CONTEMPT 1 5 29
CRL. MISC .MAIN 6008 8739 44214
Criminal-Complaint-OJ 0 23 0
PET. U/S 378 (3 & 4) 20 141 2873
CRIMINAL REFERENCE 1 0 1
Total of Criminal Cases 8388 10946 157282
Total i Civil
tal of Main Cases (Civil & 15861 19735 411799
Criminal)

NOTE: The Institution and Pendency figures are being maintained by NIC branch and the same
are dynamic in nature, as such there remains fluctuations in Data due to updation at various

levels.




